SCHEDULE1
FORM A
PUBLIC ANNOUNCEMENT

e

(Regulation 14 of the Insoivency and Bankruplcy Board of India (Volurntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MASTERMIND COMMODEAL PRIVATE LIMITED

1. | Name of Corporate Person

Mastermind Commodeal Private
Limnited

2. | Date of Incorporation of Corporate Person

30™ December, 2008

/Registered

AuthorityUnder Which CerporatePerson is Incorporated

Registrar of Companies, West
Bengal

4. | Corpaorate Identity Number

US1909WB2008PTC131583

W

AddressofTheRegisteredOtficeof CorporatePerson

34A, Metcalfe Street, Kolkata-
700 013, West Bengal

6. | Liguidation Commencement Date of Corporate Person

27" November, 2020

Registration Number of TheLiguidator

7. | Name, address, E-mail address, Telephone Number and The

Shri Hanuman Mal Choraria
14/2 Old China Bazar Street, 4™
Floor, Room No. 401, Kolkata-
700 001.

E-Mail: hmchoraria@gmail.com
Tel: 98300 38715

IPA Reg. No. IBBY/IPA-002/1P-
NO0079/2017-18/10210

8. | Last Date for Submission of Claims

P7" December, 2020

Notice is hereby given that Mastermind Commodeal Private Limited has commenced voluntary liquidation on Friday,

27" November, 2020.

The stake holders of Mastermind Commodeal Private Limited are hereby called upon to submit a proof of their claims,
on or before 27° December, 2020, to the Liguidator at the address mentioned against item7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit

the proof of claims in person, by post or by elecironic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 30" November, 2020
Place: Kolkata

e

B

Hanuman Mal Choraria
{Liguidator)
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KOLKATA | MONDAY, 30 NOVEMBER 2020

SCHEDULE |
FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board of India
(Voluntary Liquidation Process} Reguiations, 207 7)
FOR THE ATTENTION GF THE STAKEHOLDERS OF
MASTERMIND COMMODEAL PRIVATE LIMITED

|| Name of Corporate Person Mastermind Commodeal Private Limited

(8]

|| Date of Incarporation of Corporate Person [30th December, 2008

| Authority under which Corporate Person is Registrar of Companies, ’West Bengal
Incorporated /Registered

5]

4.| Corporate Identity Number U51909VVBZOOSPTC13158334A,

5] Address of the Registered Office of Metcalfe Street, Kolkata- 700 013,
Corporate Person West Ben«

6.| Liquidation Commencement Date ¢ 27th No " 2020

Corporate Person

7.[ Name, address, E-mail address, Shri Hanuman Mal Choraria

Telephone Number and The Registration  [14/2 OId China Bazar Street, 4th Floor,
Number of The Liquidator Room No. 401, Kolkata-700 001,

E-Mail: hmchoraria@gmail.com

Tel: 98300 58715

IPA Reg. No.

IBBI/I PA-002/IP-N00079/2017-1 8/10210

8.| Last Date for Submission of Claims 27th December, 2020

Notice is hereby given that Mastermind Commodeal Private Limited as commenced
voluntary fiquidation on Friday, 27th November, 2020,

The stakeholders of Master mind Commodeal Private Limited are hereby called upon to
submit a proof of their claims, on or before 27ih December, 2020, to the Liquidator at the
address mentioned againstitem 7.

The financial creditors shalf submiit their proof of claims by electronic means only. All other
stakeholders may submit the proofof claims in person, by postor by electronic means.
Bubmission of false or misleading proofs of claim shail ailract penaities,

> Sd/-
Place: Kolkata Hanuman Mal Choraria
Date:30th November, 2020 . (Liquidator)
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KABIRDAS INVESTMENTS LIMITED
(CIN: L65993WB1974PLC157598)
Regd. Office: Azimganj House, 7, Camac Street, 5th Floor,
Unit No. 3B.Kolkata-70001 7, Tel: (033) 2282 5513,

Dated 28/11/20 Gy,
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| Earnest Money: T 20,000.00, Period of Completion: 45 days. |

.| 2). The Tender will be opened on 18.12.2020 at 2.00 p.m.

KOLKATA MUNICIPAL CORPORATION ¢ - TENDER
S "ABRIDGED NIT . Rt Tl
The Director General (Civil), KMC invites tender onfine |/
percentage rate two bid system for the following works: -

(1) NIT No.: KMCIDG(CIVII)/BR-XIV/128/035/2020-21 (1st Call)
Name of work: Maintenance of road at different places of |
Dr. A.K.Paul Road & bye lane, B.B.Sengupta Road & Parui
Pucca Road etc. in ward no. 128. Estimate Amount(Including
GST & CESS): ¥ 5,65,879.74. Earnest Money: Z11,400.00..
Pariod of Complétion: 30 days: St ;

(2) NIT No.: KMCG/DG(C)/BR-XV1/126/071/20-21
Name of work: Renovation of Sarsuna KMCP School at
Jadav Ghosh Road, Sarsuna, Kolkata - 700061 in ward no.
126. Estimate Amount(including GST & CESS): 9,56,018.20.

Last date and time of submission of Bid :17.12.2020 at 12.00
Noon (For Si.Np. 1) and 12.12.2020 at 12.00 Noon (For Si. No.

| (For 8. No. 1) and 14.12:2020 at12.00 Noon (For SI. No:2). |

| 04.12.2020 (12.00 Noon) (For SI. No. 1) and 04.12.2020 (5.00
ip-mi) {For Sl. No.'2). from the website : http:/iwww.
- etender.wb.nic.in. ; '_
‘I Tre Director General (Mech.) Roads, KMC invites tender
| online percentage rate two bid system for following work:
| NIT No.: KMC/ASPH/PBITD-07/2020-21 L
| Name of work: Continuation of Contractual Operation of

The bid forms and other details will be available on and from :

_erartmental' Tipper Trucks (Eicher, Tata, Mahindra) of
'Roads Mechanical Department, P.B. Estimated Cost :

1482 days. Last Date and Time of submission of Bid : 18.12.2020
at 12.00 Noon. The bid forms and other details are available
{-on and from 28.11.2020 (after 09.00 a.m.) from the website
_'Ihttps:ﬁetender‘wb.nic.ln
CORRIGENDUM
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1 | Hundai Motor Cab Xcent (Luxury Taxi) Reg No- |- 2015 Rs. 94,000/~
WB 19 H 0487 T il R ;

5 | TATA INDIGO ECS, Reg No:WB 04 G 8286 | oo} Re. 55,000
3 | TATA INDIGO ECS LS; Reg No-WB 04 H 1411 R 870000
+ | TATA TVDICA EV2 LS, BS IV Reg No-WB 04G 9545 | 2016 L ERs, 64,0000
5 | TATA MANZA, Reg No-WB 19G-2651 vio014 | Rs 72,000k
6 | 'Tota Indigo ECS LS, Reg No-WB 04F 3466 | a1z o]0 Re. 18,000
7 | HYUNDALXCENT, Reg No-WB 053471 | 12015 o] Rs. 162,000
8 | Hooda Amaze 1.5 E LITAX], Reg No-WB 04 H 1890 2016 Re. 79,000/~ -
o | CHEVROLET BEAT TCDI, Reg No-WB 05 G 4365 2017 - Rs, 2,02,000- = ||
10 | TOYOTAETIOS GD, Reg No-WB (4 H 0863 2017 F6. 207,000
11 |LP 912 TATA BUS, Reg No-WB 19H 4345 | 2016 | - Rs, 3,08,000/=.
1> | MARUTIALTO 800 L0, Reg No-WB 05 4962~ ' | ' 2017 A Rs.s4000-
13 | TOYOTAETIOS GD, Reg No-WB 04 0866, 2017 | Rs.2,22000-
14 | SwiRt Dzire Tour, Reg No-WB-19 1 1806 i 2017 Rs. 2,12,000-
15 | Swift Dzire Tour, Reg No-WB 04 G 6612 - 2015 | © Rs. 170,000
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